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ADMINITIETFATIVE TRIEBUIAL, JAIFDIR EEUCH, JATFUR

Daté

of order: 19.07.2000
OA No.601/1996
Smt. Mancsrama Shrimali W/u Zhr Y.I'.Shrimali, przssntly
working on  the post of EBxtra Departmenical Mail Cavriar,
' A.G.0ffice, E.0J.Jaipur. . )
.. Applicant
Versus
1. Unicn «f India through fecretary to ths Government
of India, Dépaftment of Posia, Miniztry of
Communication, Ne@ Delhi.
2. Chief Fcaimasztsr S2nsral, Rajasthan Circle, Jaipur.
& .
. 3. Senicr fuperintendznt of Post Officez, Jaipur City
Postal Division, Jaipur.
4. Azzistant Euperintendent of Post Offices, Jaipur
East Sub-Divisicon, Jaipur.
5. Azzistant Supsrintendent of Post 0ffices, Jaipou
South Sub Division, Jaipur.
.. Respondents
Mr. C.B.Zharma, <cunzzl for the applicant.
r
' Mr. Hemant JGupta, Froxy counael to Mre, PRafig, counsel for
the respondents
CORAM:
Aon'kle Mr. Junztice BE.S.Railote, Vice Chairman
Hon'ble Mr. L.F.llawani, Administrative Mamber
ORDER
Fer Hen'kls Mr. Juatice B.Z2.Railote, Vice Chairman
The learn=d ccunsel for th: respondentz aobmits that
the applicant has got the relisf which she hasz prayed for in
thig OA vide procsedings dated 12.1.92. The zame iz mad: part
of the record. Thiz submizzion has kesn agresd to by the
W,

-vr-r-—-

N



)

couns2l for

Rar on

the applicant. In view of

@

the statement made at
both sides, we Jdispcse of this application as having
hecome infructuous.
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(N.P.NAWANI) (B.S.RAIKOTE)
Adm. Member Vice Chairman
LN
\
\
-== = {
F‘




